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Tbe schemel for COD.tructioD of byepallcs 
wm be decided .fter tbe Plall Is fiDalised. 

(b) Construction of bye-palSes become 
necessary when tbe urban link. throuab 
wbich the bilbw8Y passes art considered 
ua.uitablc for furtber improvement OD 
account of narrow widlb of tbe roadway and 
beavy conlclted traffic. Scbemes are sclec-
ted based OD their relative priority keepiog 
ill vi~w tbe volume of traffic and the fundi 
available for 'be purpole. 

(C) The aulDment of Faizabad bye-pass 
on National Hiabway No. 28 in Uttar 
Pradesh was approved in 1971. Since then 
the land bas been acquired. Due to insuf-
ficient allocation of fund. as against overall 

(i) 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

Name of tbe Placc. 

SbabjlbaDpur byepass on 
National Hi&bway 24. 
Construc:tion of Kalpi Byepass 
on National Hiab"ay-25 
(Sbivpuri-Bbollupur Section) 

Kbaaa Byepass on National 
Higbway.2. 

Land acquisiidon or Varanasi 
Byepass on National Highway·2. 
Fatebpur byepass 00 National 
Hiahway·2. 

Sitapur 8yepass on National 
Hilbway-24. --_._-. __ .. - - -----

Dlelelisation of Amara,athi.Guatur Express 

493. SRRI D.N. REDDY: Will tbe 
Minilter of RAJ L WAYS be plealed to state 
wbether there is any proposal to diesclise 
tbe Amaravatbi·Gunlur Express this year? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : No. Sir. 

{Tra",/atiorr ] 

Railway Freltht Concesllon for 
Bookina Rakes 

~94. SHRI VISHNU MODI: Will tbe 
Minister of RAILWAYS be plealed to 
• tato I 

requirements for removal of existiD, deficieD-
cies on National Hilh"aya in the Country,. 
construction of byepasle. includiDI Faizabad 
byepasl wal liven lower priority in tbe Stb. 
and 6tb Five Y car Plans. 

Howevtr. tbe work for tbe construction 
of Pbase-I workl (eartbwork aDd culverts) of 
tbis bye pass now Itands included in the 
Annual Plan 1985-M6. The construction 
work will Itart after the e,timate for tbe-
same is -anctioned. 

(d) The other placos in Uttar Pradesh 
where bye-passes have been sanctioned and 
tbe dates of 'heir .Inction areas under :-

Date of Sanction. 

4.8.1980. 

5.2.1981. 

4.5.1984. 

29.8.1984. 

21.11.1984 

23.11.1984. 

(a) wbother Government lives lome 
concession in tbe Railways freight (or book-
ina a full rake; and 

(b) if 10, the ext~nt to whicb the COD-
coslion is liveD'1 

lHB MINISTER FOR RAILWAYS 
(SHRI BANSI LAL): (a> and (b) A lower 
trainload claslification baa been provided in 
tbe Railway Freiabt Structure for certain 
commodities movin. in bulk, such ai, food-
IraiDs, salt. coal, ore., cemen t, lime etone, 
petroleum products, iron or steel etc. subject 
to 'be fulfilment or conditions prescribed 
for applicability of trainload classificatioa. 
The extent of concession for trainload move· 
menta varies from 2.6y' to 13.3% depeodin. 
00 the cOlDmodity offered tor bookioa . 




